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) I % A, FH GCAT 7 % 1%, AT FiAu| § et Irarear o o, a91iq-

FH e TARTLATET T 7T, Foftaor Fear A< aaqr ERIEEEIRSIS]
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[®T. &. 12012/01/2017-%4.1.]
T FUATA, T FIAHTL TR
feoqur © g AfIg=ET IRT F TSI, FHIER, 9 I, T 3, SU-ET (i) § Fresme 3648(sh), fRATE 6
fawaT, 2016 FT WaTiord g2 off 3fw are § swet et st grer gettes gar am-
(i) FTo3Te 567 (31), famtish 20 L=<y, 2017.

MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 15th May, 2017

S.0. 1595(E).—In exercise of the powers conferred by sub-section (1) of section 43 of the Food Safety and
Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby makes the following
amendment in the notification number S.O. number 3648 (E) published in the Gazette of India, Extraordinary, Part-1l,
Section 3, Sub-section (ii), dated the 6th December, 2016, namely:-

In the table,

1.in Sr. No. ‘A’ related to NORTHERN REGION, under Delhi, after serial number 15, the following entries shal be
inserted in respective columns, namely .-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
) @) (©)
Apex Testing and Research Laboratory, New Delhi Chemical
“16. Reg. No. 45/N/FSSAI1/2017 Biological”;

2.in Sr. No. ‘B’ related to WESTERN REGION,

() under Gujarat, after serial number 7, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accr editation
1) @ 3
Hemshell Services— Testing Division, Vadodara, Gujarat Chemical

“8. Reg. No. 36/W/FSSAI/2017 Biologica”;
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(b) under Madhya Pradesh, after serial number 5, the following entries shall be inserted in respective columns,

namely.-
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@ @) ©)
Krishna Digital Material Testing Laboratory, Bhopal, Madhya Chemica” ;
“g Pradesh
Reg. No. 37/W/FSSAI/2017

() under Maharashtra, after serial number 20, the following entries shall be inserted in respective columns,
namely.-

Sr. No. Name, Regn. Number and Address of the L aboratory Scope of
accreditation
@ 2 ©)
Vimta Labs Limited, Pune, Maharashtra Chemical
“21. Reg. No. 38/W/FSSAI/2017 Biologica”;

3.in Sr. No. ‘C’ related to SOUTHERN REGION,

(a) under Karnataka, after seriad number 11, the following entries shall be inserted in respective column,
namely.-

Sr. No. Name, Regn. Number and Address of the L aboratory Scope of
accreditation
) @ (©)
TUV IndiaPvt. Limited (TUV-NORD Group) (Laboratory Division),
“19 Bangalore Chemical
Reg. No. 48/S/FSSAI1/2017 Biological”;

b) under Kerala, after serial number 7, the following entries shall be inserted in respective columns, namely .-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@ @) ©)
Geochem, Laboratories Pvt. Ltd., Aroor, Kerala
Chemical
“8. Reg. No. 46/S/FSSAI/2017 ) .
Biologica”.

[F. No. 12012/01/2017-QA]
PAWAN AGARWAL, Chief Executive Officer

Note : The principal notification was published in the Gazette of India, Extraordinary, Part 11, Section 3, sub-section (ii),
vide S.0. number 3648 (E), dated the 6th December, 2016 and subsequently amended vide:-

(i) S.O. number 567 (E), dated the 20th February, 2017.
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